PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankrupicy Board of indla (Insoivency

Resolution Process lor Corporate Persons) Regulstions, 2016)
FOR THE ATTENTION OF THE CREDITORS OF MR PROVIEW REALTECH

I ~ PRIVATE LIMITED - |
RELEVANT PARTICULARS
1 [Name of corporate deblor MR Proview Realters: Private imited

2 | Datis of ncorporation of coporate debley | March 25, 2010

3 |Authority under which corporate| Regsirar of Comparves- DELHI
deblor is incorporated | regesterad

4 | Corporade ideriity No. / Lirssed Liabity | U TO206DL 201 0PTC200T 48
idendification No_ of corpoeate debior

5 |Adcress of the regstsred ofios and | 190 Saini Enclave, Defhi- 110082
principal office (f any) of comporatis debior

8 [Insoivency commencement date in|February 14. 2020 (Order of Hon'Dle NCLT

respect of corporate deblor received on 19.02.2020) and Comgendum on
26.02.2020

7|Estimated date of ciosure of 1208.2020 (baing180 days from order dated-
insolvency resolution prooess 14.02.2020

ARy TR, At Bl e

vency P |

o . IBBIIPADDIAP-PD1351/2018-10/12017

¢ |Address and e<mad of the interim A-28, Overseas Applts, Socior-5, Rohini, Defis

resolution pecfossional, as registered | 110085

with the Board rajbirsnghkhatak @gmail com

10| Address and 8-mad o be usad for| A-28. Oversaas Applis. Sector-8, Rohini, Delhj-

correspondence with the interun | 110085

resolution professional Cirp mrproview@gmasi.com

+1|Last date for submissionof ciams | Mvch.11, 2020 being Tdth Day of Receipt of

ordars by IRP on 19.02.2020 (Honble NCLT

Delti datod!4 02 2020) and Congendom on

26.02 2020

12|Classes of creditors, if any. under|Home Buyers

clause (b) of sub-suclion (6A) of

soction 21, ascertained by the interm

resoluton professional

13]Names of Insolvency Professionais|Sh. Vijay Kumar-IP, Regd No-IBBINPA-002/P-

Mﬁed o act as Aulhorised |NOOBS22018-19/12020 Sh, Rakesh K JsindP,
 of creditors in a class|Regd  No-IBBI/IPA-002/1P-ND0053/2017-

- 3

(Threa nemes for sach class) 18/10105, ShAnind Mital-IP, Regd No-
1BBINPA-D01AP-P1358/2018-18/12081
14] (s} Relevand Forms and (@) Web link; For downloading claim forms
(b)Ostails of autharized hitps:ibbi gov inhome/downioads

rebretenistives ace avaliable & b hitps.Jiibbil.gov inips-ragister

m ATTENTION OF THE CREDITORS OF MR PROVIEW REALTECH PRIVATE
Notice is hereby given thal the National Company Law Tribunal has ordered the
mwdam%uﬂh«mdntﬂ%wﬂ%
Privale fimiled vide order No (1B) No 1 19 dated14/0272020 (Date of receipt of
order by IRPis 19.02.2020} and Corm received on 26.02 2020,

The creditors of MR Proview R Private limad are hereby callad upon to submit their
claims with proof on or before 11,03.2020 (fourlean days from the dale of receipt of oeder on
19022020mmi9mdumm260220201mw1i02202m appointment of the
interim resolution pmhssionnr] to the intorim resolstion professional af the address

m&""‘"""
The dﬂusMheMnmdmumamNdh
amum{mmmmmtu

Person ey The proof of claims s fo be submitted by way of
e
Form B- for chams by Operational Creditors except Workmen and Employees
Form C-for cliams by Finacial Creditors
Form CA-Home Buyers
Form D- for cliams by workmen and employaas
Form E- for cliams by Authorized Representalives of workmen and yoes
Form F- for cliams by Creditor othar than Feacial Craditors and ope Creditors
The Finacial Creditor shal submit thee proof of cleims by means oaly. The

Operational Credilors, including workmen and employees, may Submit their proof of daims
inperson, by postor alectronic means,
Submiesion of false or misleading proofs of clain shall atiract penaities. !

Mr,
Oste ; Februsry, 26.02.2020 Mw
Place: New Delhl IBBEIPADOYIP-PO1 3512018181201
Note: STAKE HOLOERS ARE REQUESTRD TO CUMMUNICATE VIA
e-mail -cirp mrproviewi@igmail.com
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